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Shri Bhaijayant Panda           .…Appellant 
Vice Chaiman, Indian Metal and Ferro Alloys Ltd. 
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Versus 
 

Commissioner of Customs (Preventive)   .…Respondent 
New Customs House, 

Near IGI Airport, 

New Delhi- 110037 

 

APPEARANCE: 
 

Shri Tushar Jarwal, Shri Vikrant Maheshwari and Ms. Daliya Singh, Advocates 
for the Appellant 
 

Shri P.R.V. Ramanan, Special Counsel, Shri Rakesh Kumar and Shri Girijesh, 
Authorized Representatives, for the Department 

 
CORAM: 
 

HON’BLE MR. JUSTICE DILIP GUPTA, PRESIDENT 
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Date of Hearing: 07.08.2025 
Date of Decision: 02.02.2026 

 

ORDER 

 

The appeal is allowed. For order see order of date passed in 

Customs Appeal No. 70 of 2010  
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